1107 Written Answers
Drive against Bengalj Language in
East Pakistan

*111. Shri R. G. Dubey:
Shri Maheswar Naik:
Shri Bibhuti Mishra:
Shri K. N. Tiwary:
Dr. L. M. Singhvi:
Shri D. N. Tiwary:

Will the Minister of External Affsirs
be pleased to state:

(a) whether Government are aware
that there has been a drive against the
Bengali culture anq Bengali language
in East Pakistan and there is resent-
ment amongst the Bengali people
about it; and

(b) if so, whether the attention of
Pakistan Government has been drawn
to this crusade against the Bengall
language and culture?

The Minister of External Affairs
(Shri Swarap Singh: (a) and (b).
Government have seen some reports
in this connection. However, the
statug of Bengali language and cul-
ture in Pakistan is a matter for the
people and authorities of Pakistan to
consider and decide.
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Confiscation of Properties of Indians
abroad

*113. Shri Krishnapal Singh: Will
the Minisetr of External Affairs be
pleased to state:

\a) whether it is a fact that tne
properties of the Indian nationals in
Pakistan, Ceylon, Burma and other
countries have been confiscated by the
Governments of those countries;

(b) the action Government have
taken to get the properties restored or
to see that adequate compensation is
given to those who have lost their pro.
perties; and

(c) with what result?

The Minister of External Affairs
(Shri Swaran Singh): (a) It is ture
that during the recent Indo-Pakistan
conflict, the properties of Indian na-
tionals in. Pakistan have been taken
over by the Government of Pakistan
and vested in the Custodian of Enemy
Property in Pakistan.

Properties of Indian nationals in
Ceylon and Burma have not been
confiscated, The Government of Indla
have not received any complaints re-
garding the confiscation of properties
of Indian nationals in any other coun-
try. .

(b) As a consequential measure, the
Government of India had alse taken
over the properties of Pakistani na-
tionals in India and vested them in
the Custodian of - Enemy Property
here. The ‘Government of India also
lodged a protest with the. Pakistan





